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Ignoring the  advice of UPSC 

488. SHRI MOHAMMED AFZAL alias 
MEEM AFZAL: Will the PRIME 
MINISTER   be  pleased   to  state: 

(a) what is the number of cases in which 
the advice given by the Union Public Ssrvice 
Commission has been ignored during the 
years 1992-93 and 1993-94;  and 

(b) what were the reasons  therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SMT. 
MARGARET ALVA); (a) and (b) In. the 
Annual Report for the year 1992-93, UPSC 
reported 8 cases of non-acceptance of the 
Commission's advice. The Report alongwith 
an Explanatory Memoranda giving reasons 
for Non-acceptance of the 8 cases is being 
laid on the Table of the House in the current 
session. The Government is still to receive 
the Commission's  Report for the   years   
1993-94. 

Bar on Epileptic Patients  in Government 
Servile  

489. SHRI    JALALUDIN   ANSARI: 
SHRI CHATURANAN MISHRA; 

Will the PRIME MINISTER be pleased  
to   state: 

(a) whether it is a fact that the Epileptic 
patients are debarred from joining 
Government   Service;   and 

(b) if so, the details there of and the 
reasons  therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL PUBLIC 
GRIEVANCES AND PENSIONS (SMT. 
MARGARET ALVA): (a) and (B) There are 
to general orders debarring epileptic patients 
from joining Govern. ment serivce. 
However, standards of medical fitnefes for 
entry into Government service Jn, a post, 
depend on     the 

      nature of duties to be performed in that 
      post. . 


